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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL OFFICE - Pt NE

PhoneNo.020-25811694
020-25811701
ropune@lab.eov.in
visitus: www.mpcb.gov.in - Pune- 41

Jog Cent|e, 3'd Fioot Fax No.
Wakdewadi, e-mail :

Old-Pune Mumbai Road,
r 003

npcBnon h,o,,nnf,)-.) ^l *1ls- oo€gJ oate: 2,s.f 6g 12p24To. '1 
"l ?8e52'4-rlr- t,vo6 t

1) Gramvikas Adhikari and 2) Block Devetopment Officer, 3) Dy. Executive Officer,
Sarpancha, Grampanchayat Bhor Panchayat Samiti, (Gramin pani purvatha &
Nasarapur, Grampanchayat Pune Swachata),
Office, Nasarapur, Tal. Bhor, Zilla parishad, pune
Dist. Pune.

Sub: Personal Hearing scheduled on 061412026 @1230pM
Ref: Hon'ble NGT Order in Originat Application No. Original Apptication No.

126812024 (PB) [earlier Original Application No. 23112024 (WZ)]

With reference to the Hon'ble NGT Order passed on 2.4t1112025 in Original
Application No. 1268i2024 (PB) [earlier Originat Apptication No. 231/2024 (WZ\] w.r.t. the
pollution in Shivganga River and Lendi Odha in Nasarpu( Tal Bhor, Dist. pune due to
dumping of solid waste by all villages and all po uted water direcfly thrown in the Lendi
Odha, the Board has calculated Environment Damage Charges (EDC) of Rs.67.24 Lakh
for Sewage and Rs. 12.38 Lakh for Solid Waste to be lived on Grampanchayat Nasarapur.

Now hereby giyen an oppoftunity of hearing to you so that there /s /ess chance of
any error in the EDC, therefare, you shall rcmajn present for fhe pelsonal hearinq
scheduled on 06/04/2026 at 12;30 PM in the office of Regionat Office( M. p C. Boardl
Jog centre, 3rd floor, Wakdewadi, pune along with relevant documents and compliance
of Hon'ble NGT directions / Board's notices, failing which, this office will recommended to
initiate further action as deemed flt in your case as per the provisions of various
Environmental Enactments to Board s Authority. which may please be noted

Regional Officer, MPCB, Pune

Copy to :- The Sub-Regional Oficer, M.PC. Board, pune-l :- you shall communicate this
letter to the above addressee and remain present for the personal hearing with present
status report as per the Hon'ble NGT order and relevant information.

For and on behalf of
Maharashtra Pollution Control Board

saheb Kukade)
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